
S.NO. APPEAL NO. FINAL ORDER DATE OF ORDER DATE ON
NO.lMISC ORDER NO. RECEIVED FROM WHICH ORDER

THE PS TO HON'BLE SENT FOR
PRESIDENT DISPATCH
IMEMBERS

FINAL ORDER NO.
1 STI5112512022 F.015007112025 24-01-2025 06-02-2025
2 STI5091512018 F.015007212025 28-01-2025 06-02-2025
3 STI5000412019 F.015007412025 24-01-2025 06-02-2025
4 STI5285612018 F.015007712025 24-01-2025 06-02-2025
5 STI5066812017 F.015008012025 28-01-2025 06-02-2025
6 STI5171012019 F.015008112025 28-01-2025 06-02-2025
7 STI5030512017 F.0/50084/2025 24-01-2025 06-02-2025
8 STI5134012019 F.015009012025 28-01-2025 06-02-2025
9 ST15371212018 F.015009512025 28-01-2025 06-02-2025

INTERIM ORDER
1 ST/50553/2017 1.0/1/2025 28-01-2025 06-02-2025

Mise ORDER
1 ST/52439/2018 M.015007512025 28-01-2025 06-02-2025
2 ST/50284/2018 M.0/50076/2025 24-01-2025 06-02-2025
3 ST/50862/2024 M.0/50077/2025 24-01-2025 06-02-2025
4 ST/52593/2018 M.0/50079/2025 28-01-2025 06-02-2025

~J'l.'1'
DEPUT'lREGISTRAR

Customs, Service Tax & Anti Dumping Branch
WEEKL Y DISPATCH STATEMENT
FROM 03-02-2025 TO 07-02-2025

uploaded in PDFformat on the CESTATwebsite immediately after signature of the Hon'ble members on the same day for the parties and public at large.
Thus all the interested parties and other information seekers under R.T.IAct may download these orders from CESTATwebsite.


